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Allotment of imported sugar to States 

2879. SHRI JAGESH DESAI: Will the 
Minister of FOOD AND CIVIL SUPPLIES  
be pleased to state: 

(a) the quantity of imported sugar allotted 
to different States and Union Territories for 
the months of June and  July,   1985; 

(b) the quantity of imported sugar lifted 
by different  States; 

(e)  what was the issue price; and 

(d) whether Government prescribed the 
sale price for the imported sugar? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDRA SINGH): (a) 
and (b) The quantities of imported sugar 
allotted to different State Governments and 
Union territories for distribution as free sale 
through the controlled channels for the 
months of June & July, 1985 and the quantity 
of imported sugar lifted by the different State-
Governments thereagainst in given in the 
Statement. 

(c) and (d) Food Corporation of 
India were required to deliver im 
ported freesale sugar to State Gov 
ernment/Union Territories at a price- 
of Rs. 540 per quintal and the State 
Government were required to distri 
bute the same through the controlled 
channels at a price below Rs. 6 per 
kg. However, the issue price by the 
Food Corporation of India has now 
been reduced to Rs. 520 per quntal 
and the State Governments are re 
quired to distribute free sale sugar at 
a price below Rs. 5.80 per kg. 


